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SLP(C) No. 21656-21667 OF 2003

| TEM No. 29 and 47 Court No. 1 SECTI ON XI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.21656-21667/2003
(From the judgenent and order dated 26/ 06/ 2003 in LAA 46, 959, 48,
775, 971, 958, 590, 292, 836, 372, 991, 972 of 2002 of The HI CH
COURT OF KERALA AT ERNAKULAM
KALI KUTTY & ORS. Petitioner (s)
VERSUS
KOCHI | NTERNATI ONAL Al RPORT SOCI ETY &ANR Respondent (s)
(Wth appln(s). for urging addl. grounds)
Wth
SLP(C)...CC 10248/ 2003
(Wth c/delay in filing SLP)

SLP(C) ... CC 10310/ 2003
(Wth c/delay in filing SLP)

SLP(C)...CC 10311/ 2003
(Wth c/delay in filing SLP)

SLP( C) No. 22439/ 2003
SLP( C) No. 22451/ 2003
SLP( C) No. 22460- 22461/ 2003
SLP( C) No. 22518/ 2003

Date : 28/11/2003 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA

For Petitioner (s)Ms. Malini Poduval, Adv.

For Respondent (s)

-2

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.



| ssue noti ce.

Tag with S.L.P.(C) No. 15977 of 2003.

[ Alka Dudeja ] [ Janki Bhatia ]
Court Master Court Master



